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to be paid by the Payment of Wages
Authority concerned. Information
regarding the amount actually recov-
ered from the management has been
called for and will be placed on the
Table of the Sabha when received.

(c) and (d). Information hag been
called for and will be laid on the
Table of the Sabha when received.

Handloom Industry In Punjab

42. Shri Ajit Singh Sarhadi: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the places in the Punjab where
traiming 1s imparted to artisans in the
Handloom Industry; and

(b) the places where Handloom
research and design centres have been
established 1n the Punjab?

The Minister of Commerce and
Industry (8hri Lal Bahadur Shastri):
(a) and (b). A statement 1s laxd on
the Table of the Sabha, [See Appen-
dix I, annexure No. 17)

Education of Coal Mine Workers

43. Shri Jhulan Binha: Will the
Mini.ter of Labour and Employment
be pleased to state:

(a) the progress made m educating
the coal mine workers with the help
of Coal Mine Labour Welfare Fund
during the Fust Five Year Plan
period; and

(b) the total amount spent thereon
during the above period?

The Deputy Minister of Labour
(8hri Abld All): (a) Forty-four Adult
Education Centres have been started
by the Orgarnusation and a total num-
ber of 3,671 adulis were made literate
upto the end of 1855-56

(b) Rs. 5,39,831.
Ayurvedic and Modern Systems of
Medicine

44, 8hri Jhulan Sinba: Will the
Minister of Labour and Employment
be pleased to state:

(a) the amount spent out of Coal
Mines Labour Fund during the First

Five Year Plan on the dispenssries of
ayurvedic and modern systems of
medicine (separately); and

(b) the number of persons served
by them, separately?

The Deputy Minister of Labour
(Shrl Abid All): (a) and (b):

Expendi- No, of per-
ture sonsserved

(1) Ayurvedic dis-
pensaries Nil Nil.
(2) Dispensaries
and hospitals
of modern
systems of
medicine Rs. 1,14,48,700 1,56,848
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Release of Shrimati Sudha Joshi
41. Shri Vidya Charan Shukla: Will

the Prime Minister be pleased to refer
lo the reply given to Starred Question

No 1183 on the 19th December, 1958,
regarding release of Shrimati Sudha
Josh1 and state*

(a) the broad features of the report
recetved from Mr Salah El-Abid
Counsellor, UAR Embassy;

(b) the action taken thereon, and

(c) the results 80 far of these
efforts?

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): (a) The report received from
Mr Salah El-Abid 1s a fairly lengthy
document It deals primanly with
the efforts made by Shrl Abid in Goa
to secure the release of Indian pn-
soner, there He also discussed varn-
ous matters affecting Indian interests,
with the Portugucse author ties Inter
alin, the report covers such matters as
the repatiiation of Indian fishermen,
the movement of Indians to and from
Goa and the export of printed mate-
rial to the Portuguese possessions The
1eport covers problems connected with
the disbursement of pensions mn the
Portuguese possesslons in Incha and
also with the procedure of the drawal
of salartes by the Government of
India Pension staff at Margao

The primary objective of Shr1 Abd's
visit was to meet Indian political
prisoners there and to do whatever
possible to secure their release Three
of the four Indian prisoners m Goa
are believed to be in good health
Shr: Guntuk had been sick but was
1eported to be mmproving The pri-
soners were gene:ally given sufficient
time for exercise and they did not
have any special complaints to make
except that books of thewr choice were
not being supphied Except for Shn
Mohan Laxman Ranade, the Portugu-
ese authorities were reported to be
sympathetic towards the release of
the prisoners

(b} and (¢} The Government 1s
pursuing this matter m all possible
ways and continues to hope that the
Portuguese Government will release
without further delay all the Indian





